GOVERNMENT OF INDIA
MINISTRY OF CIVIL AVIATION
LOK SABHA
STARRED QUESTION NO. : 210
(To be answered on the 5th March 2020)

INTERNATIONAL CONNECTIVITY OF MADURAI AIRPORT

*210. SHRI P. RAVEENDRANATH KUMAR

Will the Minister of CIVIL AVIATION
IR [iolol #bit be pleased to state:-

(a) whether there is any proposal with the Government to include Madurai
International Airport in Bilateral Air Service agreements so as to increase
international connectivity with this airport and if so, the details thereof;
(b) whether the Government has also entered into any agreements with foreign
countries in this regard and if so, the details thereof; and

(c) the steps taken by the Government to increase the international connect1v1ty
with Madurai Airport?

ANSWER

Minister of State (IC) in the Ministry of CIVIL AVIATION
AR AR AT A T | T (Shri Hardeep Singh Puri)

(a) to (c): A Statement is laid on the table of the House.
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“Sftatement referred to in the reply to parts (a) to (c) of the Lok Sabha Starred
Question No. 210 regarding "International connectivity of Madurai Alrport" to be
answered on 05.03.2020

(a) to (c): Under the bilateral air service agreement between India and Sri Lanka,
Madurai was granted as a point of call to the designated airlines of Sri Lanka. Sri
Lankan airlines is currently operating 7 frequencies per week on Madurai-
Colombo sector. Also, all the designated Indian carriers are free to mount
operations from Madurai to foreign destinations under the ambit of bilateral air
service agreements concluded by India with foreign countries as per mutually
agreed capacity limits. Indian carriers are presently operating 21 frequencies per
week from Madurai out of which 7 frequencies per week are on Madurai-Colombo
sector, 7 frequencies per week on Madurai-Singapore sector and 7 frequencies per
week on Madurai-Dubai sector. _

Further, the grant of any point as a point of call to foreign airlines is based on
terms of reciprocity and balance of benefits. Presently, there is an imbalance in this
regard in favour of foreign airlines in a large number of Air Services Agreements,
As per current practice, the points other than metros are not being granted to
foreign countries so that the hubs may be created within India and not outside of
India. The Government provides a conducive environment for the growth of the
civil aviation sector, however, Government does not interfere in the operational
plan of the airlines.
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